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How to Apply
for correctionin
TDS Payment




(TDS Related Challans)
NEED FORCHALLANCORRECTION

While depositing TDS payment to the Central Government
Acocount using either Online ar Cffline mode, following errors
canocoouratthe Deductorsend -

1, Mentioneddifferent/wrong TAN

2. Mentioned PAM Insteadof TAN

3. Selectedwrang MinorHead/Major Head
4. Belected wrang Assessment Year

5. EelectedwrongNatureof Payment

Due to these errors, TOS/TCS demand may be ralsed agalnst
the Deductor whoneeds to get these arrors rectified as early as
possibie.

MODEOF CHALL AN CORRECTION

Challan Correction can be done using the below menticned
modes:

« TRACESPORTAL
+  JURISDICTIDNAL ASSESSING OFFICER

OLTAS CHALLAN CORRECTION BY BANK/JURISDICTIONAL
ASSESSING OFFICER

TYPE OF CORRECTION
CORRECTION AUTHORITY

Financial Year Jurisdictions! Assessing
officer

TANto TANCorrection Jurisdictional Assessing
officer

PAN o TAN Correction Jurisdictional Assessing
officer

Majar/Minor Head Jurisdictional Assessing
officer

Mature of Payment Jurisdictional Azsezsing
officer

OLTAS CHALLAN CORRECTION AT TRACES WEBSITE

Challan Correctlon functionality is provided CPRITDS) to the
deductors for correction of the Unclaimed and Matched
Challansonthe TRACES website.

Approval of the essessing officer is net required if OLTAS

Challan Carrection is done through TRACES website for
changesinthe fields as mentioned below: -




Financial Year = F.Y. can be correcied up to the Financial
Year relating to Date of Deposit of challan. e, if challan is
af F.¥. 2008-08 and Dateof Deposit |s 20-06-2016. F.Y. can
becorrected anly upto .Y, 2016-17.
Minor Head Code (200 and 400) - Carrection in Minor Head
200t0 400and vice versa.
Major Head Code {20/21)- Correction in Major Heads- 20
(Company) to 2Anon-Companyland viceversa.
Mature of Payment = Correction in Section code except
Soction Code-185.
Note: - For corraction/changes in challan related to Section
Code-195 deductar needs to contact Jurisdictional Assessing
Officar
Steps for OLTAS Challan Correction for a deductor (TAN) on
TRACES website-
Stepl:  Loginto TRACES websiteusing TAM.

Step?: Ge to "Request for OLTAS Correction” under
“Statemant/ Paymant Tab”,

Step3: User selects type of correction:- Financial Year -
Mincr Head Code (200 and 400) - Major Head Code
[20/21)-Section Code.

Step4:  Enterthechallandetalls,

Btepbh: If the details of challan entered are valid ; then user
canproceed toeditthe challan detalls.

StepG:  Updated values will be displayed n the summary
table.

Step7: Click on "Submit correction request” and
confirmationscreen will be displayed.

Step8: User verifies the changes and clieks on confirm
burton.

Stapd:  Afterconfirmation, verlfication screen appaars. User
needs toverify and submit the correction raguest.

Stapld: On successful submission of the correction reguest,
aRenuest Numberwlllbedisplayed,

Stepll:  The request numier is also communicated over the
registerad E-malll0 of the deductar,
OMLINECHALLANCORRECTION in TDS/TCSSTATEMENT

Online earrection of chellan in TOS/TCS STATEMENT has to be
earried out on TRACES (TDS Recanciliation Analysis and
Correction enabling System)wabsite.

Steps for online correction in TDS/TCS statement on TRACES
areas follows:
Stepl:  Login to TRACES website with user |0, password and
TAN
{https:/ fwiww.tdscpe.gov.in/app/loginxhtml)




Under defaults menu, choose 'Request far
correction’.

£nter RelevantFinancial Year, Quartar, Form Typeand
Latest Acceptad Token number.

Areguest numberwill be generated.

Glick on 'Go To Track Correction Reguest’ under
gefaults menu and enter Beguest number or Request
period and click on 'View Request’or you canalsaclick
anView Al Requests’,

Whan requaest status becomas Svailable’ click on
Lyailable. If the correction requestisin progress then
click on 'In progress’ status to proceed with the
correction.

Provide infarmation of valid KYC.

Select the type of correction categary from the drop
dowras’Challan Correction’.

Makethe required correctionzin the selected flelds.,

Click on ‘Submit for Processing’ to submit your
correction,

15 digits token number will be generated for the
correction statement. The token number will also be
mailed to registered e-mall IDs of the deducior,
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